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Extbnsion T raining Cbntsbs

*1521. Sliri S, C. Sammnta: Will the 
Minister of Food and A fricultare be
pleased to state:

(a) whether a conference of the 
Principals of the Extension Training 
Centres was convened by the Indian 
Council of Agricultural Research in 
April. 1954;

(b) if so, the subjects discussed and 
the main decisions taken;

(c) wihat decisions were accepted; 
and

(d) whether the accepted decisions 
will be uniformly applied in all the 
States?

The Minister of Food and Africnl- 
ture (Siiri Kidwai): (a) Yes.

(b) The conference was held to ex 
change and evaluate experience of 
the last one year in training of 
Village Level Workers with a view 
to make further improvements in tht 
Training programme where necessary. 
A copy of the proceedings of the 
conference is placed in the Library 
of the House.

(c) Most of the recommendations 
concern the State Governments and 
these have accordingly been com­
municated to them for suitable action.

(d) As the implementation of the 
recommendations is the concern of 
the State Governments, uniformity in 
their application may not be possible.
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The Minister of Health (R ajkam an 
Amril K aar): No financial aid is given 
by the Centre to any kind of dis­
pensary run by the Stat« Govern­
ment.

Railway Honobary Magistrates

•1526. Shri Muniswamy: WUl the
Minister of Railways be pleased to
state:

(a) what allowances are paid to the 
Railway Honorary Magistrates;

(b) the tenure of the present Rail­
way Honorary Magistrates; and

(c) whether there is any proposal 
to fix the tenure of service for these 
Honorary Magistrates to improve 
efficiency?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
to (c). All the enquiries raised con­
cern thQ State Governments, who 
appoint the Railway Honorary Magis­
trates. The terms and conditions of 
service of these magistrates are also 
laid down by State Governments. So 
far as Government are aware, these 
magistrates are employed on the 
Eastern, Southern, Central and 
Northern Railways and an allowance 
is paid only on the Southern and 
Eastern Railways, varying from Rs. 
30 to Rs. 75 per mensem. T h ey , 
are appointed usually for a period 
of one or twp 3̂ ars; subject to ex­
tensions. Government are not aware 
of any proposal for fixing a specific 
tenure of service for such magistrates 
generally.

Sales T ax o n  T ractors

Shrt B. N. Mlsnt: WiU the 
Minister of Food and Agrtenltnre be
pleased to state:

(a) whether it is a fact tha t the 
Central Government have recommend­
ed to the State Governments to 
abolish Sales Tax on tractors and 
agricultural implements with a view 
to giving impetus to mechanised famv 
ing in the States; and

(b) if so, which of the States have 
responded to this proposal?

The Minister of Food and Agricol- 
ture (Shri Kidwai): (a) Yes, Sir.

(b) Delhi, Hyderabad, Tripura, 
Mysore, West Bengal, Himachal 
Pradesh, Maxiipur and Saurashtra.




